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Import"ty Oft eleetroDle -. 
~bl'" 

5200. PROF. MADHU DANDAVATB: 
Win tbe PRIME MINISTER be pleased to 
state : 

(a) whether it is • fact tbat in tbe 
Budaet for 1987·88 tbe import duty on 
~toDie aub-as&emblies has been reduced 
from 308 per cent to t SO per cent; 

(b) if so, the rationale of such ao inc~n" 
live to import of electronic sub-assemblies; 
and 

'c) what will be its impact 00 the low 
cost technology in the small scale. medium 
acale and cottage industry sectors ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K. R. 
NARAYANAN): (a) Yes, Sir. But tbe 
coQcnsion is extended for only computer 
and computer peripheral industry_ 

(b) Custom duty @ 308 per cent on 
electronic lub-assemblies «quited io the 
manufacture of computer and peripherals 
and as spare parts (or im ported computers 
was fell to be very hiBb. Therefore. with a 
view to rationalise tbe duty srructure on 
electronic sub-assemblies the custom duty 
@ 1 SO per cent is levied. 

(c) &-ccotiat impons. of sub.assemblies 
(or computer industry as c'cared by Depart .. 
ment of Electronics would be available at 
reduced rate of custom duty uniformly to all 
acetors. 

Welr.re of tribal. In Gujarat 

~201. SHRI AMA\RSINH RATHAWA: 
Will th~ Minister of WELPARE be pleased 
to atate : 

(a) the names of districts in G uja rat 
which are predomiDaotJ)'·iDh.bited by tribal.; 

(b) tbe number of ponoDI liviD. below 
poverty Jine in tbote Tribal diatricts; 

(c) tbe provilion made for t~ develop· 
ment of Scheduled cutes lJl,\dcr the 20 .. potnt 
PJ'OItlmmc durio, tbe SevODtb Plan; aad 

Cd) the achtevemcnt made 10 rar for the 
welfare of tribal. un(Jer tbe 20-point pro-
af8mme in eacb district? 

THE MINISTER OF STATE OF THE 
MINIS1'RV OF \\'BLFARE (DR. 
RAJENDRA KUMARI BAJPAI) : ta) 

. Daop and Valsad disuicts iJl tbe State or 
Oujarat are predominantly inhabitt4 by 
trlbals. 

(b) A, per information furnbb(d by .. 
State GO\'ernmen\ approximately eiabt 'akhs 
tnbal families are below pover1y line ill tbe 
State. 

I c) The qaantification of funds 1\ made 
annually under Special Component Plan (or 
Scheduled Ca"l~s and DOt (or 20-I)oir.( 
Proaramme during tbe Seventh Plan. 1 be 
ar>provtd outlilY under Special Corrtf'oncnt 
Plan ror Gujarat (or 198.5-86. I Qg6 .. 81 
and 81-88 are Rs.25.87 crotes, 29.811 
erores a od 3 S. 7 J Cloret respect ively. 

(dl T~ achievements in districrs comin, 
under T S P. in terms or numbc'r of families 
economicaify assisted darina 1985"86 are : 

(0 Dangs 12,460 
(ii) Valsad 68.874 

(iii) Sural 1,J3,'s41 
(iv) Bbarucb 66,186 
(v) Panchamabal. 66,9. S 

(vi) Sabarkantha 26.762 
"'(vii) Vado4ara .49,478 
(viii) Danaskantba 10.882 

DeposU. of uUoutlHd baDk. 

5202. SHRI V. S. KRISHNA JYER.! 
Will the Minister or FINANCE be pleased 
to state : 

(a) whether it i. a fact tbat people are 
pot .bowloa inteteet in natjoll.Ji~ bank 



tt. . eHAitaA tt, llO~ chb) "",;,,. .... , 
depoRts due to lime of .arious other attrac-
tive lCbemea Uke NatlOoal SavintkCorti .. 
fica., Indira Vit .. Patras. etc.; 

(b) whttber tbere is .lOY proposal to 
increue tbo rate of interest on but deposita 
to .ttr~ more depoIita; aDd 

(c) wbctber Oovemmcnt propose to 
inttocluce monthly payment of Interest on 
deposit ICbemes 10 natiooali1c4 banks ? 

THE MINISTER OF STATE IN T-HE 
MINISTRY OF FINANCE (SHltI 
lANARDHANA POOJAlty): <a' No, Sir. 
Tbe d~posit. of Scheduled Comcncrcial Banka 
locreased by Ils 1 5527 crorcs (\ 8. 2 per 
cent) in t986 .. 87 (upto 27.2.1987) al com-
pared to RI. 12640 crOfCl (17.S per cent) 
in tbe corresponding period of t 985·86. 

(b) No. ~ir. However. the interest rate 
structure on depositl is kept uo<kr' continual 
reYIeW of R.D.I./Ooveromeot and cbaoaes 
are made wbeo coftSidered necessary. 

(c) As per tbe Reserve Bank of India·, 
directivM. interest Oft deposits IS payable 
quarterly or at lonser rests. Facility to take 
inte~~t at monthly rest is also avallablo to 
depositor.. however. the amount il to be 
constttenl with the amount calculated for tbe 
quarterly festa. 

Eleetroak _U. 10 Karaataka 

5203. SHill H. B. PAT1L: Will the 
PRJ MB M INISTBR be pleased to state : 

(a) whether lome licences and letters of 
intent have been isaued for setting up of 
clo.:troni<: unita io the State of Kamataka 
durina , .. t tbree ,oars; 

(b) if 10. &be taraets of investment aDd. 
in'talled capacity in respect of various .loe .. 
Crooic unhs to be set up in Karnataka durio. 
the Seventb Five Year Plan period; and 

(c) tbe detail. of the taraeta achieved 
durio. tbe Sixtb Five Year PJan in tbi' 
reprd'1 

THB MINISTER OF STATB IN THE 
MIN1STkY OF SCBINCB AND mCHNO-

LOGY AND MINISTER OF STATE IN 
TUB DEPARTMENTS Oil OCBAN 
DBVELOPMBNT, ATOMIC BMB1lGY. 
BLBCI'aONICS AND SPACB (SHI\I IC. B.. 
NARAYANAN) : (a) Yet, Sir. DuriDi 
last three yean. 41 IDduatriai Lk:eDoeI. ,. 
Letten or Intent and 3 S SIA/DOTD Real ... 
tratioDl have beeD iIIued for .ttioa up of 
electronica uoits ia It.r08tab. 

(b) No speci8c unitwlle inveatmeat 
tarptl have been prescribed. 

(c) No specific tarpts for various _tel 
were set out for Sixtb Pive Year PIaD. 
Kamataka State Electrooica DcveJQplDeat 
Corporation (KeoniCl) is actio ... a caw"t 
for development ~ or o1ectrooics iDclUltI'J iD 
Karnatau. ,.Department of B1octronica &Iv. 
necessary luidan~ wbeoever required. 

(TrtllUlullon] 

Stud, aroup _ ex .... ltDre tax 

5204. DR. CHANDRA SHEKHAR 
TRIPATHI : Will tbe Minister of FINANCB 
bo pleased to state : 

Ca) wbether GOVetOOlent are coosidorjol 
to impose expooditure .. tax; 

(b) whether an), study aroup was set up 
on tautiOD 00 expenditure; 

(c) whether the study aroup bas submitted 
its fila) report; and 

(d) if so, the details thereof ? 

THE MINISTSR. OF STATE IN THE 
MINISTRY OF FINANCE (SHIU 
JANARDHANA POOJARY): (a> As 
announced in paraarapb 73. of the Budaet 
speecb for the yeat 1981-88, tbe Govern-
meot proposes to brio. forward leaialation 
for 1evy of • tax on expenditure in upenlive 
bote15. 

(b) Yea. Sir. 

(0) No, Sir. 

(d) Doea GOt .rilt, 




